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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

OA No. 77/2026

In the matter of
Smt Gosia Khatoon ... Applicant
Versus

State of Haryana & Ors Respondents

REPLY ON BEHALF OF RESPONDENT No.3 i.e. HARYANA
STATE POLLUTION CONTROL BOARD

MOST RESPECTFULLY SHOWETH:
1. That this Hon'ble Tribunal, vide order dated 09.02.2026, constituted
a Joint Committee comprising representatives of HSPCB and District
Magistrate, Nuh, with HSPCB designated as the nodal agency for

coordination and compliance.

2. That in compliance of above directions, a meeting was convened
under the chairmanship of the Deputy Commissioner, Nuh on
12.03.2026 and attended by officers of HSPCB, DDPO, Nuh,
representative of Chief Medical Officer (CMO), Nuh, representative
of Applicant/Complainant and representatives of the project
proponent (unit). It was decided by Deputy Comrﬁissioner that
applicant/complainant is at liberty to submit any documentary
evidence substantiating the allegations of deaths allegedly caused

due to pollution from the unit.

3. That subsequent meetings were also convened on 16.03.2026 and
19.03.2026, however, the complainant and/or her representative
failed to attend the said meetings. Further, another meeting was held
on 24.03.2026 and the complainant & her representative were
present. That during the meeting on 24.03.2026, it was decided to
conduct a random inspection of the unit as per the date and time

convenient for the applicant/complainant



4. That pursuant to the above, the Joint Committee consisting of DDPO
Nuh, & BDPO Nuh on behalf of the Deputy Commissioner, Nuh,
Regional Officer & Assistant Environmental Engineer, HSPCB Nuh
along with authorized representative of complainant, conducted an
inspection of the unit on 25.03.2026. During the course of inspection,
it was observed that: (i) No unscientific handling or disposal of waste
was found. (ii) No illegal discharge of effluent was observed either
within or outside the premises. (iii) No foul or objectionable odour
was noticed in the surrounding area. That during inspection, any
prima facie violation of environmental norms was not observed.

Inspection Report with photographs is attached as Annexure R-1.

5. That during the inspection, samples of treated effluent from ETP,
Plantation trench & Fish pond, ground water samples from within the
premises of the unit, ground water samples from 2 different locations
suggested by complainant outside the unit, in the village and air
emissions from stack attached to Boilers were collected. The
samples sent to Board’s laboratory for analysis, and the results are
awaited. That further regulatory action, if any, shall be taken strictly
in accordance with the law & policy of the Board based on the

outcome of the analysis reports.

6. That the CMO Nuh has submitted that Health Department has
analysed the details of causes of deaths of persons, as per the list
supplied by the applicant/complainant and no correlation has been
found between alleged deaths and operations of the unit. Report

attached as Annexure R-2.

PRAYER
In view of the facts and circumstances stated here in above, present reply
may kindly be taken on record.
Respondent No. 3

THROUGH
U
(h g‘lf)ﬁﬁi’OTficer)
Haryana State Pollution Conttol Board, Nuh
Date: |- 4. 86
Place: Nuh
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH AT NEW DELHI

OA No. 77/2026
In the matter of

Smt Gosia Khatoon ... Applicant

Versus

State of Haryana & Ors Respondents

AFFIDAVIT

I, Ramniwas Sharma, Regional Officer, Haryana State Pollution Control
Board, Nuh do hereby solemnly affirm and state as under:-

gﬂl"‘g’ (? 1. That deponent is the authorized representative of Respondent No.3
in the aforesaid official capacity and | am well conversant with the

facts and circumstances of the case, therefore, | am competent to
swear this affidavit.

A _2. That | have gone through the contents of accompanying reply which
™1 has been drafted under my instructions.

e, \
D\e Ongl"ﬂ’
Verification:

Verified at Nuh on 1* April, 2026 that the contents of affidavit are
true and correct to my knowledge and on the basis of informati.on derived
from the official record which | believe to be true and no material fact has

been concealed therein. :
\
De! n'eT\t{-/
A ST %
]

MOMD. INFAN

NOTALY Py 10

GOV T INDIA
DISTT Ccouniy, KUk
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HARYANA STATE POLLUTION CONTROL BOARD
SPOT INSPECTION REPORT OF THE INDUSTRIES Annexure R-1

General Information of unit

Name & Address of the unit

Email id of the unit/ occupier
Telephone Nos.

Fax Nos.

Date & Time of Inspection
Category Unit

Type of Units

Size of unit based upon investment cost of
Plant & Machinery

Name of the representative of the unit with
Designation present at the time of the inspection

Name of the Directors/partners/Proprietor/
Manager/ Occupier etc.

Detail of products /by product manufactured

Detail of Raw Material used (with quantity per annum) :

Manufacturing Process (in brief)

Detail of Machinery installed involving polluting process:

Date of commissioning of unit
Status of Consent to Establish
Status of Consent to Operate

Status of Authorization under HWM Rules

Air Pollution

Sources of air emission from process of unit including :
Fugitive emission with type of Boilers / Furnace,
Capacity & stack height.

Status of online monjtesagSystem (Stacks/ AAQ)
If applicable 5?\’ 5
57 = XN
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Vil - qukan, Disk - Nuly

nzm’i}eo,vﬁ aov(q]noujlo -in
98116 Y4¢22Yy 2810944143y

2503 /208 ¢
v
Red / Orange / Green

N
17 Cat./Seriously Polluting/ other

e
Large / Medium / Small

Sh. .Aconish Alok.

Sh. Om},%];ash Arpua,

FMousszoL shn—P—& Goak vnaat = 45 TPD
Chicken maak = U5 TPH Resdy docab

J naal”
= P

Shasp & Qoats = 4ooo Noslaa, i
Chicens = 32e06 Nos/dagN
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Details about deviation in the details / stack of Air
Emission / type of fuel if any already provided to

14
il of Stacks/ Chimney /Vents

Whether Helght of all stacks /Chimneys as per norms

Capacity of D.G Sets

Stack height of D.G Sets above programme and
Whether as per norms

Status of Acoustic Enclosure on D.G Sets
Noise results of DG Sets Monitored during inspection

Type & Quantity of Fuel used
Separate for each source)

Status of Air Pollution Control Devices (APCD)
(2) Required or Not

(b) Provided or Not

(c) Detail of APCD provided with detail of all
Components.

(d) Whether Structurally adequate or Not
(e) Whether operating APCD Satisfactorily

Whether provided separate flow meters in case of wet
scrubber

Whether maintained Log Book for consumption of
/ Chemicals / water for APCD.

Detail of treatment of effluent in case of wet scrubber
its mode of disposal.

Whether provided Sampling arrangements
on all stacks /chemneys including DG sets.

General Remarks

Water Consumption

Sources of water supply

Detail of measuring devices provided if any such as flow :

Meters, V- notch etc.

Whether measuring devices has been sealed

Whether maintained the log book for supply of water
From all sources & consumption for various uses

Detail of Water Consumption per day / month

(a)Domestic Purpose

No deviabon

Chimnay (Mol pround)
Yes 30.m

co0 Kva A 625 1ev A

Vs (-5 'hu.o oSS,

Ve ¥ 'bnoweLtf

Dq:whm@ibun%cndw ingpeskion
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(o185 KLOJ
+n 0q Seks
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Vs
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(b)Boiler / Cooling I-Uup EWD
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(C) Industrial use (Easily Biodegradable) : €6o  1<Lh
(d) Industrial use (Not Easily Biodegradable) : Nil
(e) Other H ot

6 General Remarks

D Water Pollution

B{omuhc fﬂ»h‘m}; &mwﬁm_[—\wn unit pw.s

1 Source & processes of Water Pollution Including g L N F“ cese
raw water treatment if any : T bﬂ' = (‘,f ok bk e

2 No. of outlets for discharge of effluent : Domestic...2l.. LTagen ok ETP_1mak) .........
Trade ... 00 ..o e
3 Quatity of Effluent in KLD . Domestc . B i i st tatiae consesiuanaons nams et
Trade .....642. 1. 5% b b CT0) i s
4 Status of Effluent Treatment Plant (ETP)
Sewage Treatment Plant (STP)
STP ETP
(a) Required or Not: . Rului wed Qulw'uu{
nstatlecl STP nstated ETP
(b) Installed or Not H
(c) Detail of STP / ETP Provided (if required) with d d Cellerban... ii id. %t{:‘walw ualizatien = charnical,
Detail of all components and technology used o2 '“%m ‘s(u uT.., :]1)- o 1o ,’E“‘:le mlﬁ =
Fill'mfhan CALEL pME) - 'msm}u.hm
(d) Whether structurally adequate or Not 9
(e) Whether operating STP/ETP Satisfactorily : ST E e lbumhvj csﬁ'ﬂpeacelw}
(fy Whether provided online chemical dozing system/ 3 T
pH meter
5 Made of Discharge of effluent : Domestic .§TP..= Token, ob €10 Ikt ajten tawabmrert
Trade.ETP.7. Plankakion :.U.k.\.lt o m«flowwuh'j
6 Name of Water recipient body if any
10:}«. P lantakisy orace oubside q'lh-uns:; Cw,kﬁvv\’ﬂj
7 Detail of land in case effluent is d.isc'har'ged f.or hs\»m PP =5
Percolation / irrigation purpose with justification for G ot hos Beultung asas = 1S ocsu Apprsx -
Its 100% utilization. Fom |\A,\O‘1H"m 2 acres
8 Status of ZLD as per CPCB directions if applicable NA
9 Whether provided flow meters on outlet & inlet on : Priovichel -{Aew Makeis
ETP/STP
s Pllo\l.lo\mi

10 Whether provi
ETP/ STP




Whether maintained Log Book for con:

Electricity / Chemicals / Quantity of effluent.

sumption of b Yo ... 0GR

12 1 6‘“5 of online monitoring System, if applicable

..... 75,}:11;7«1&&
13 General Remarks
E Hazardous Waste Management ‘
1

Category of Hazardous Waste generated as per Rules : <3t 2 (5:1).  ETP Sludge (25:3)
o ’ g

. Type & Qty. of Hazardous Waste generated (i) INCINAbIe. ... T evvoer s s
(ii) Recyclable ... 08¢ &)
(i) Disposable
Tor Bngll o EHCE oA b s bt
(V) TOL vt e e s
3 Stock-pile Quantity of Hazardous Waste : Vsed ol -..0:3. KL oppaes...
4 Mode of Disposal & treatment of Haz. Waste : thouﬂh TSDF. % outhotaised ""e.t.ﬁcb):
5 Size of Hazardous waste storage site : Pasovidadd, /quomtt. Cgﬁb‘«}f——lﬂ_qp_&_. swom...
6 . Display board for Hazardous Waste at Factory Gate ~ : Poeovided....
Provided or Not
7 Whether agreement made with the service provider : Yes,
For disposal of Hazardous waste (if yes, give detail with
Validity
8 Details of Hazardous Waste transported to service 3 Yea
Provider
F Hazardous Chemicals Handling & Management and PLI Act, 1991
1 List & Qty. of Hazardous chemical handled & used H |
i (if any) with threshold quantity }
2 Whether prepared on site emergency plan and taken n
Insurance Policy under PLI Act, 1991 3
3 Name of insurer agency with date 7 validity of policy ) l
4 Whether Hazardous chemicals handling & storage : I

() No unsdwﬁ»ﬁc handli oM glfsposa[ oj- coagte. found at site .
(i) No unbroated Ull.pdo.() cll‘s(kuﬁ, 5}- wﬁluphl- obsenved  within st oulsida
e prornises © i
(iii) ont hay provided Bio-filtee & movable s fe conbanl o odows - D
"hS]XUFch OB 'j’oult ok °§)'—"B’~’Y\ﬂb|-l odows Potied M e Awasurds
ea e unt - X
s Y Samples etp , partabm bwi)w.,j"uh o, ound. evabtt
= B} ; m{:::; 4 '.,:,MM"':\ qotel alogg it 3 envission hos

gnature of the epreséntative of the unit beeny tolleched, Signature of the Officer / Officers
Name Designation & Address of the Board who conducted the

Inspection S e (D)”é\ég
@& )/5/3))074‘ «lhi

/
~\ ‘}/ W'Name & Designation
( Repsesentabive. o complairant)

Mohsin Lras,

Facility is adequate

-+ e
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Nuh, Nuh,

Latitude
28.142788

Local 04:21:23 PM
GMT 10:51:23 AM

‘© GPS Map

122107, Haryana, India

Longitude
76.993262

Altitude 198.2 meters
Wednesday, 03/25/2026
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n GPS Map Camera
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